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GOVERNMENT OF INDIA 

MINISTRY OF FINf~CE 

(JJEF ARTMENT OF REVENllE, AND INSUR CE) 
• • • • • 

NE~I DEIHl: July, 1975. 

NOTIFICATION 
INGOMS TAX 

No.991 (F.:ruo.404/77/75~I'rC
C): In exercise of he powers conferred 

by sub-clause (iii) of clause (44) of Section of the Income-tax 

Act, 1961 (43 of 1961), the Central Government hereby authorises 

S/Shri s ·ankar Kumar De·, N:ripendra Nf,. Saha1 Su dh KuiD:ar Gupta, 

Pabitra Kumar Banerjee ; Cha.ru Sekhar Mandal, I du Bh. Das, Asoke 

K.'U!lar Roy, .B.."lupati P. Nukb.erjee, Promotha Ran, an Bcse, Anal KUmar 

Sarkar, Mihirlal Gain, ·Bel!lloy Kri~hna Roy, Kh endra No Ho.ldar, 

Ramesh Ch. Saha, Sukharncy Haldar, Sudhir Kum Das, A bani Ranjan 

S'al"kar and Biswanath M'..lrari, who are Gazetted Officers of the 

Central Govemmentt. to exercise the powers of Tax Recovery Offtcers 

under the said Act~ . 

2. This Notification shall cane into force with effect from 

the ,1st August, 1975. 
Sd/-

(V .P .Mitt 1) 

Deputy Secretary t o the Government of India 

rhe Ma."lager, 
Gove1nment of India Press, 

New Delhi .. 

Uo .. 991 (F.No.404/77/75-ITCC): 

Copy forwarded to:-

3~ 
4~ 
5~ 
6. 
7. 

8~ 
9. 

10. 

All Commissioner of Income-tax. 

All Directors of Inspection including 

(5copies). 

( O&MS), NJew Delhi 

The Director, IRS(DT), Staff College , 8gpuro 

The Comptroller & Auditor General of I dia, New Delhi (25 

The Chief Secretary, Government of We:5 Bengal, Calcut'~rl .. 

The Accountant General, \:test . Bengal, C lcutta. 

S:hr i P .. H. Ramchaudani, Joint Secretary alld ~gal Advicer , 

Hlnistry of I?.w,. New Delhi .. 

All Sections/Officers in Board's Offic • 

Guard Ft le • 
The Commissioner of Income-tax, West gal I, Calcutta • 

-~ 

. ' cop1es 1 

Deputy Secretary to the Government of India~ 

Roo: CC/ITCG/T04l/292/RSP/75. 


